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i, o " # - = | OFFICE OF THE PRINGIPAL DISTRICT & SESSIONS JUDGE
EAST DISTRICT, KARKARDOOMA COURTS, DELHI

ORDER

The following posting/transfer is hereby made in official exigeN
immec%iate effect.

Sr. | Name of the From To
No. official .. L
1. ,ISh. Deepak Personal Assistant in the {Personal Assistant in Office -
.Kumar Court of Sh, Ayush [Pool, East District & iy,
East District .
2. [Ms. Aradhana [Personal Assistant in [Personal Assistant in the
Dwivedi Office Pool, East District [Court of Sh. Ayush Sharma,
Civil Judge, East District :
. k-
Non-compliance of the above directions or immediately proceeding on leave
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! (ASHWANI KUMAR SARPAL)
Principal District & Sessions Judge: East District
Karkardooma Courts, Delhi.

No. |8 UL ] — 102 Y sdenn. (Bast)/KKD/Delhi pated: 0 3 JUN 92096 |
. Copy forwarded for information and necessary action to:-
1. The Principal District and Sessions Judge(HQ), Tis Hazari Courts, Delhi.
2. The Officers concerned, East District, Karkardooma Courts, Delhi.
3. The DDOQ, East District, Karkardooma Courts, Delhi.
4. The Administrative Officer (Judl.)/Incharge, Admn. I, Tis Hazari Courts,
Delhi.
P.8! to undersigned,
The Dealing Assistant, Layers System, Tis Hazarl Courts, Delhi.
The Dealing Assistant, CR, Admn.I, Tis Hazari Courts, Delhi.
The Officials concemed. -
The Dealing Assistant, Leave Section, Karkardooma Courts, Delhi. ’
M/m Web-Site Committee, Karkardooma/Tis Hazari Courts, Delhi.
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Principal Dlsl:nct & Sessions Judge. Bast District
Katkdrdooma Courts Del}u
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